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 Title:  Motion  for  consideration  of  Amendments  made  by  Rajya  Sabha  in  The  National  Commission  for

 Backward  Classes  (Repeal)  Bill,  2017  (Motion  adopted  )

 NATIONAL  COMMISSION  FOR  BACKWARD

 CLASSES  (REPEAL)  BILL,  2017*

 Amendments  made  by  Rajya  Sabha

 सामाजिक  न्याय  और  अधिकारिता  मंत्री  (श्री  थावर  चंद  गहलोत)  :  उपाध्यक्ष  महोदय,  मैं  प्रस्ताव करता  हूं:

 “कि  राष्ट्रीय  पिछड़ा  वर्ग  आयोग  अधिनियम,  1993  का  निरसन  करने  वाले  विधेयक  में  राज्य  सभा  द्वारा  किए  गए  निम्नलिखित
 संशोधनों पर  विचार  किया  जाए:-”

 पृष्ठ ।..  पंक्ति  ।..

 “अड़सठवाँ”  के  स्थान  पर  “उनहत्तरवाँ”  प्रतिस्थापित  किया  जाए।

 खण्ड 1

 पृष्ठ ।..  पंक्ति  4.

 अंक  “2017”  के  स्थान  पर  अंक  “2018”  प्रतिस्थापित  किया  जाए।

 HON.  DEPUTY  SPEAKER:  The  question  is:

 “That  the  following  amendments  made  by  Rajya  Sabha  in  the  Bill  to  repeal  the  National  Commission  for  Backward
 Classes  Act,  1993  be  taken  into  consideration:—

 ENACTING  FORMULA

 1.  That  at  page  1,  line  1,  for  the  word  "Sixty-eighth",

 the  word  "Sixty-ninth"  be  substituted.  HON.DEPUTY  SPEAKER:  We

 shall  now  take  up  amendments
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 CLAUSE ।

 2.  That  at  page  1,  line  4,  for  the  figure  "2017",  the

 figure  "2018"  be  substituted  .”

 The  motion  was  adopted.

 “ENACTING  FORMULA

 1.  That  at  page  1,  line  1,  for  the  word  "Sixty-eighth’,

 the  word  "Sixty-ninth"  be  substituted.

 CLAUSE 1.

 2.  That  at  page  1,  line  4,  for  the  figure  "2017",  the

 figure  "2018"  be  substituted  .”

 The  motion  was  adopted.

 “कि  सभा,  राज्य  सभा  द्वारा  किए  गए  संशोधनों  से  सहमत  हो।”

 HON.  DEPUTY  SPEAKER:  The  question  is:

 “That  the  amendments  made  by  Rajya  Sabha  in  the  Bill

 be  agreed  to.”
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 made  by  Rajya  Sabha.  |  shall  now

 put  amendment  Nos.  1  and  2  made

 by  Rajya  Sabha  together  to  the

 vote  of  the  House.

 The  question  is:

 HON.DEPUTY  SPEAKER:  The

 Minister  may  now  move  that  the

 amendments  made  by  Rajya  Sabha

 in  the  National  Commission  for

 Backward  Classes  (Repeal)  Bill,

 2017,  as  passed  by  Lok  Sabha,  be

 agreed  to.

 श्री  थावर  चंद  गहलोत  :  महोदय,  मैं  प्रस्ताव

 करता  हूं:
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 The  motion  was  adopted.
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